NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 29.04.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) Assistant Mr. Sandeep Huilgol
(Ins) No. 221/2025 Commissioner of
For Exemption Commercial Taxes &
IA No. 620/2025 Anr.
For Stay Vs
IA No. 621/2025 Sai Ramesh
Kanuparthi, RP of
Gayatri Projects Ltd.
2. Comp App (AT) (CH) Assistant Mr. Sandeep Huilgol
(Ins) No. 223/2025 Commissioner of
For Stay Commercial Taxes &
IA No. 626/2025 Anr.
Vs
Sai Ramesh
Kanuparthi, RP of
Gayatri Projects Ltd.
3. Comp App (AT) (CH) K Paramasivam Mr. PJ Rishikesh
(Ins) No. 216/2025 Discharged Director
Sri Maharaja Oil
Imports and Exports
India Pvt. Ltd.
Vs
R Raghavendran
RP (Now Liquidator)
Sri Maharaja Oil
Imports and Exports
India Pvt. Ltd.
Defective Case
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4, Comp App (AT) (CH) No. | Mohan Ram Prasad Ms. R Moneshaa

58/2025

(With defects)

Devineni

Vs

Biochemical &
Synthetic Products Pvt.
Ltd. & Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. Comp App (AT) (CH) Vasathi Anandi Mr. Pogulkonda Mr. A Prakash
(Ins) No. 25/2024 Housing Welfare Pratap
For Stay Association
IA No. 87/2024 Vs
Vasathi Housing Ltd.
6. Comp App (AT) (CH) Nerella Hemanth Mr. TK Bhaskar Mr. Anirudh Suresh R1
(Ins) No. 32/2023 Nagar Kumar
For Stay Vs
IA No.120/2023 Pattabi Enterprises &
To implead Anr.
IA No. 634 & 635/2023 WITH
7. Comp App (AT) (CH) Hemanth Naga Mr. Varun Srinivasan Mr. Bendi Raviteja R1
(Ins) No. 276/2024 Kumar Nerella, Mr. B Dhanaraj- R2
For Stay Suspended Director Mr. Avinash Krishnan
IA No. 733/2024 Vs Ravi- R3
Rajesh Chillale, RP of
Corporate Debtor & 2
Ors.
WITH
8. Comp App (AT) (CH) Hemanth Naga Mr. Varun Srinivasan Mr. Bendi Raviteja R1
(Ins) No. 277/2024 Kumar Nerella, Mr. B Dhanaraj- R2
For Stay Suspended Director Mr. Avinash Krishnan
IA No.734/2024 Vs Ravi- R3
Rajesh Chillale, RP of
Corporate Debtor & 2
Ors.
9. Comp App AT) (CH) Mr Virigneni Anjaiah Mr. Pogulakonda Mr. Surya Teja SS
(Ins) No.163/2024 Vs Pratap Nalla- R1
For Stay Pridhvi Asset
IA No. 434/2024 Reconstruction and
Securitisation
Company Ltd. & 2
Ors.
WITH
10. | Comp App AT) (CH) Smt. Kadiyala Mr. Pogulakonda Mr. Surya Teja SS
(Ins) No. 164/2024 Suneetha Pratap Nalla- R1
For Stay Vs
IA No. 435 /2024 Pridhvi Asset
Reconstruction and
Securitisation
Company Ltd & 2 Ors.
11. | Comp App (AT) (CH) Chennai Chengelpet Mr. B Arvind Srevatsa Mr.S Satyanarayanan
(Ins) No. 60/2021 Tannery and Footwear R1
For Exemption General Workers Mr. R Sugumaran- R5
IA No. 135/2021 Union & 4 Ors
Vs
Kavitha Surana,
Liquidator of Forward
Shoes India Pvt. Ltd.
& 5 Ors.
WITH
12. | Comp App (AT) (CH) Ganesh Cartons India Mr. Abhinav Mr.S Satyanarayanan
(Ins) No. 104/2021 Pvt Ltd. & 3 Ors. Parthasarathy R1

Vs.

Kavitha Surana,
Liquidator of Forward
Shoes India Pvt. Ltd.
& Anr.

WITH

Mr. R Sukumaran- R2




13. | Comp App (AT) (CH) Muhamad Yavar Ms. Tanya Kapoor Mr.S Satyanarayanan
(Ins) No.109/2021 Dhala, R1
For Stay Promoter /Ex-Director Mr.MS Viswanathan R2
IA No0.199/2021 of Forward Shoes Mr. R Sukumaran- R3
Seeking Injunction (India) Pvt. Ltd.
IA No. 200/2021 Vs
To dispense with Kavitha Surana,
IA No. 201/2021 Liquidator of Forward
For Additional Docs Shoes (India) Pvt. Ltd.
IA No. 202/2021, & 2 Ors.
641/2022 &
1042/2024
14. | Comp App (AT) (CH) S. Vasudevan, Mr. Chandramouli Mr. Angad Varma R1

(Ins) No. 362/2023
For Stay

IA No. 1100 &
1101/2023

For Direction

IA No. 1105/2023

Suspended Director of
Tuscan

Consultants and
Developers Pvt. Ltd.
Vs

IDBI Trusteeship
Services Ltd. & Anr.

Prabhakar

Mr. Amir Bavani- R2

For Orders/Clarification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | Comp App (AT) (CH) SR Shriraam Shekher, Mr. Ramaswamy Mr. B Vijay
(Ins) No. 412/2022 Liquidator of RLS Meyyappan
Alloys Pvt. Ltd.
Vs
The Goods and Services
Tax Dept. & Anr.
16. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar
26/2023 Vs
Sulochana Gupta
WITH
17. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar
27/2023 Vs
Sulochana Gupta
WITH
18. | IA No. 1202/2024 Anika Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar
(For Substitution) Vs
in Radha Ballabh Gupta
Comp App (AT) (CH) No.
28/2023 WITH
For Direction
IA No. 1204/2024
19. | IA No. 1201/2024 Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar
(For Substitution) Vs
in Radha Ballabh Gupta
Comp App (AT) (CH) No.
29/2023 WITH
For Direction
IA No. 1203/2024
20. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar

30/2023

Vs
Sulochana Gupta

WITH




21.

Comp App (AT) (CH) No.

31/2023

Vishnukant Gupta HUF
Vs
Sulochana Gupta

Mr. Akhil Suresh

Mr. PJ Anil Kumar

22. | Comp App (AT) (CH) Punjab National Bank Mr. Varun Srinivasan Mr. Raghuram
(Ins) No. 320/2023 Vs Kadambi- R1
For Stay Shivadutt Bannanje, Mr. R Vishnu- R2
IA No. 977/2023 Liquidator of Falcon
Tyres Ltd. (In
Liquidation) & Anr
23. | IA No. 596/2025 ICICI Bank Ltd. Shivkumar & Suresh Mr. Anant Merathia R1
(To Implead) Vs
in Anil Kumar Khicha, RP
Comp App (AT) (CH) of Ambojini Property
(Ins) No. 224/2024 Developers Pvt. Ltd. &
For Stay Anr
IA No. 596/2024
24. | 1A No. 614/2025 Meridian Educational Mr. Avinash Krishnan Mr.Y Suryanaryana

(For Clarification)
in

Comp App (AT) (CH)
(Ins) No. 374/2024

Society

Vs

Butta Infrastructure
Pvt. Ltd.

(Under Liquidation)

Ravi

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
25. | Comp App (AT) (CH) No. | Sajan K Thomas & 3 Mr. Hari Kumar G Nair | Mr. TK Bhaskar- R1-
91/2023 Ors. R5
For Stay Vs
IA No. 1168/2023 Falcon Agencies Pvt.
Ltd. & 4 Ors.
26. | Comp App (AT) (CH) No. | Gundapuneni Ranga Mr.S Chidambaram, Mr. S Vikas Reddy R2
109/2023 Rao & 6 Ors. PCS Mr. Vadlamani
Vs Seshagiri- R1-R11,
Vijayasri Polymers Pvt. R14- R16
Ltd. & 15 Ors.
27. | Comp App (AT) (CH) The Sales Tax Officer, Mr. EK Kumaresan Mr. Akhil Suresh- R1
(Ins) No. 313/2024 SGST Dept.
For Stay Vs
IA No. 833/2024 Jasin Jose & 2 Ors.
28. | Comp App (AT) (CH) Sunil Kumar Madanlal | Mr. Sidhartha Kumar Mr. Anant Merathia
(Ins) No. 338/2024 Sharma Jain
Vs
GVK Deoli Kota
Expressway Pvt. Ltd
29. | Comp App (AT) (CH) VK Abdul Rahim Mr.Babu Karukapadath
(Ins) No. 414/2024 Vs
For Stay CA Jasin Jose
IA No. 1132/2024 RP/ Liquidator of
Sargam Builders &
2 Ors
30. | Comp App (AT) (CH) Orissa Concrete Mr. Saswat Kumar

(Ins) No. 445/2024

Industries

through its Proprietor
GL Halan

Vs

Gowthami Infratech
Pvt. Ltd.

Acharya




31. | Comp App (AT) (CH) Sajan Varghese Mr. Ashok B Shenoy Mr. ML Ganesh
(Ins) No. 474 /2024 Vs
For Stay The South Indian Bank
IA No. 1301/2024 Ltd. & Anr
32. | Comp App (AT) (CH) Shrushti Contech Pvt. Mr. KK Vijay Mr. Neeraj Kumar
(Ins) No. 476/2024 Ltd. Vigneshwar
Vs
VA Tech Wabag Ltd.
33. | Comp App (AT) (CH) No. | New Tirupur Area Ms. Priyadarshini Mr. Dwarakesh

06/2025
For Stay
IA No. 68/2025

Development
Corporation Ltd.

Vs

Aidqua Holdings
(Mauritius) Inc. & Anr

Natarajan

Prabhakaran- R1

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

34. | TA (AT) No. 137/2021 Jayaprakash Narayan Mr. SM Vivekanandh Mr. Abhijit Atur
(Comp App (AT) (Ins) Rao NR
No.1236/2019 Vs
For Exemption MetroCorp
IA No. 3587/2019 Infrastructure Ltd.
To implead
IA No. 943/2020) WITH

35. | TA (AT) No. 138/2021 Kartik Kalevar & 14 Mr. SM Vivekanandh Mr. Abhijit Atur
(CA (AT) (Ins) Ors.
No.1239/2019 Vs
For Exemption MetroCorp
IA No. 3592/2019 Infrastructure Limited
To implead
IA No. 938/2020)

36. | TA (AT) No. 257/2021 Acme Chem Ltd & Anr. | Mr. Ravi Rajagopalan Ms. Abilasha Sharavath
(Comp App (AT) (Ins) Vs R1 R4
30/2021 Grove Ltd. & 3 Ors. Mr.
For Exemption T Ravichandran R2
IA No. 71/2021 Mr. PV Dinesh-R3
For Stay
IA No. 72/2021)

37. | Comp App (AT) (CH) The Regional Provident | Mr. K Ramu & R Mr. Ravi Rajagopalan
(Ins) No. 5/2022 Fund Commissioner- II | Vishnu
To dispense with & Anr.
IA No. 12/2022 Vs
For Stay Finorchem Ltd.
IA No. 13/2022
For Urgent Hearing
IA No. 15/2022

38. | Comp App (AT) (CH) No. | V Subramanian & Anr. | Mr. Ramaswamy Ms. Anisha

90/2022
For Stay
IA No. 778/2022

Vs
Jegatheesan
Muthurajan & 9 Ors

WITH

Meyappan

Chandrakumar-R1, R3
Mr. Rohan Rajasekaran
-R2

Mr. Raj Kumar
Jhabakh R4, RS

Ms. Johnsy Greta R7
Mr. Kingsly Solomon J
R8

Ms. K. Subbu Ranga
Bharathi-R9

Ms. S Elambharathi
R10




39.

Comp App (AT) (CH) No.
91/2022

For Urgent Hearing

IA No. 785/2022

For Stay

IA No. 786/2022

Vaikundarajan Suba
Saranya

Vs

Jegatheesan
Muthurajan & 10 Ors.

WITH

Ms. K. Subbu Ranga
Bharathi

Ms. Anisha
Chandrakumar-R1, R3
Mr. Rohan Rajasekaran
-R2

Mr. Raj Kumar
JhabakhR4, R5

Ms. Johnsy Greta R7
Mr. Kingsly Solomon J
R9

Ms. S Elambharathi
R11

40. | Comp App (AT) (CH) S Vaikundarajan Ms.Johnsy Greeta Ms. Anisha
No0.92/2022 Vs Chandrakumar-R1, R3
For Urgent Hearing Jagatheesan Mr. Rohan Rajasekaran
IA No. 788/2022 Muthurajan & 10 Ors - R2
To dispense with Mr. Raj Kumar
IA No. 789/2022 WITH JhabakhR4, R5
For Stay Ms. Johnsy Greta-R7
IA No. 787/2022 Mr. Kingsly Solomon
JR8
Ms. K. Subbu Ranga
Bharathi-R10
Ms. S Elambharathi
R11
41. | Comp App (AT) (CH) Vaikundarajan Mr. J Kingsly Solomon | Ms. Anisha
No0.93/2022 Velmurugan Chandrakumar-R1, R3
For Stay Vs Mr. Rohan Rajasekaran
IA No. 790/2022 Jagatheesan -R2
For Urgent Hearing Muthurajan & 10 Ors Mr. Raj Kumar
IA No. 791/2022 Jhabakh R4, R5
WITH Ms. Johnsy Greta-R7
Ms. K. Subbu Ranga
Bharathi-R10
Ms. S Elambharathi
R11
42. | Comp App (AT) (CH) No. | Sumana Balasamy Ms. S. Elambharathi Ms. Anisha
94 /2022 Kamaraj Chandrakumar-R1, R3
For Stay Vs Mr. Rohan Rajasekaran
IA No. 792 & 794 /2022 | Jegatheesan -R2
For Urgent Hearing Muthurajan & 10 Ors Mr. Raj Kumar
IA No. 793 & 795/2022 Jhabakh R4, R5
Ms. Johnsy Greta R7
Mr. Kingsly Solomon
JR9
Ms. K. Subbu Ranga
Bharathi- R11
43. | Comp App (AT) (CH) No. | T. Yashwanth & 2 Ors. | Mr. NP Vijaykumar Mr. R Vidhya Shankar
115/2022 Vs R2- R4
For Stay Arunkarthik Textiles Mr. Ramasamy
IA No. 1057/2022 Pvt. Ltd. & 7 Ors. Meyyappan-RS5 R6 R8
WITH
44. | Comp App (AT) (CH) No. | A Deivanai & 2 Ors. Mr. Ramaswamy Mr. R Vidhya Shankar
60/2023 Vs Meyyappan R4
Arunkarthik Textiles
Pvt. Ltd. & 7 Ors
45. | Comp App (AT) (CH) Jasin Jose Mr. Jerin Asher Sojan Mr. R Vishnu

(Ins) No. 36/2023
For Stay
IA No. 132/2023

IRP/Liquidator

Vs

Regional Provident
Fund Commissioner II,
EPFO Kerala




46. | Comp App (AT) (CH) George Varkey Mr. Jerin Sojan James Mr. R Vishnu
(Ins) No. 75/2023 Liquidator, Propyl
For Stay Packaging Ltd.
IA No. 270/2023 Vs
Regional Provident
Fund Commissioner II
Employees Provident
Fund Organization
47. | Comp App (AT) (CH) Supreme Transport Mr. Shikhil Shiv Suri Mr. CV Shailandhran
(Ins) No. 223/2023 Organisation Pvt. Ltd.
For Exemption Vs
IA No. 731/2023 Andhra Pradesh
Airports Development
Corporation Ltd.
48. | Comp App (AT) (CH) Meridian Educational Mr. Avinash Krishnan Mr.Y Suryanarayana
(Ins) No. 336/2023 Society Ravi
For Stay Vs
IA No.1018/2023 Butta Infrastructure
Pvt. Ltd.
49. | Comp App (AT) (CH) Howden Axial Fans AB | Mr. Ajay Bhargava Mr. CP Prasanth Gopal
(Ins) No. 347/2023 Vs
For Exemption BGR Boilers Pvt. Ltd
IA No. 1059 &
1060/2023
For Stay
IA No. 1056/2023
50. | Comp App (AT) (CH) The Regional Provident | Mr. R Vishnu Mr. Hari Kumar G Nair
(Ins) No. 408/2023 Fund Commissioner, R2
For Stay Employees Provident
IA No. 1247/2023 Fund Organization
Vs
Excel Glass Ltd. & Anr
51. | Comp App (AT) (CH) Dinesh Prabhakaran, Mr. Philip Mathew Mr. PS Ganesh- R1
(Ins) No. 421/2023 Suspended Managing
For Stay Director of Corporate
IA No. 1281/2023 Debtor, Cochin Frozen
Food Exports Pvt. Ltd
Vs
Asset Reconstruction
Company (India) Ltd. &
Anr

02.00 PM

Note: After the matter listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
52. | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 225/2022 Liquidator of Gemini Prabhakaran- R1
For Stay Arts Pvt. Ltd. Mr. Shubharanjani
IA No. 483/2022 Vs Ananth R4
K Bharathi & 4 Ors. Mr. NP Vijaykumar RS
WITH
53. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 241/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
K. Bharathi & 5 Ors. Ananth R3, R5
Mr. NP Vijaykumar R6
WITH




54. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 243/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
Sripriya Kumar Ananth R3, R5
Liquidator of Gemini Mr. NP Vijaykumar R6
Arts Pvt. Ltd. & 5 Ors.
WITH
55. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Seshadr | Mr. NP Vijaykumar R1
(Ins) No. 244 /2022 Ltd. Mr. Dwarakesh
Vs Prabhakaran- R2
Sripriya Kumar Ms. Shubharanjani
Liquidator of Green Ananth-R3, RS
Gardens Pvt. Ltd. & 4
Ors.
WITH
56. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 252/2022 Liquidator of Green Prabhakaran- R1
For Direction Gardens Pvt. Ltd. Ms. R Sowmya R2- R4
IA No.521/2024 Vs
For Additional Docs K.Bharathi & 4 Ors.
IA No. 533/2024 WITH
57. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Ms. Shubharanjani
(Ins) No. 253/2022 Limited Seshadri Ananth - R1
Vs Mr. NP Vijaykumar R2
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd. & 2
Ors.
WITH
58. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Mr. Diwarakesh
(Ins) No. 254 /2022 Ltd. Seshadri Prabhakaran- R1
Vs Mr. NP Vijaykumar R2,
K. Bharathi & 5 Ors. R4
Mr. Thriyambak J
WITH Kannan- R3, R5
Ms. Subharanjani
Ananth- R6
59. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1
For Additional Docs Gardens Pvt. Ltd.
IA No. 532/2024 Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd.&
Anr.
WITH
60. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 349/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr. NP Vijaykumar R2
IA No. 1063/2023 K. Bharathi & 2 Ors. Mr. Karthik Seshadri
R3
WITH
61. | Comp App (AT) (CH) Vanbey Holdings Pvt. Mr. Najeeb Usman Mr. Dwarakesh

(Ins) No. 355/2023
For Stay
IA No. 1080/2023

Ltd.
Vs
K. Bharathi & 2 Ors

Khan

Prabhakaran- R1

Mr. NP Vijaykumar R2
Mr. Karthik Seshadri
R3




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: vcnclatchennais@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

S

By the order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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